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(b) Individual proposals are being 
taken up with e1fect fram the current 
financial year. 

(c) Yes, Sir. 

(d) In pursuance of the guidelines 
circulated, State Gorernments are 
formulating concrete proposals. 14 
such proposals have so far been 
approved. 

IMPORT OF FERTILIZERS 

442. SHRI DEIVEEKAN: 
SHRI ANBUCHEZHlAN: 
SHRI T. D. RAY.ABADRAN: 

Will the Minister of' FOOD AND 
AGRICULTURE be pleased to state: 

(a) whether it is a fact that there 
was a proposal to import about a mil-
lion tonnes 01 fertilizers during 1967-
68; 

(b) whether it is also a fact that 
our efforts to import fertilizers at 
competitives prices have suffered 
muc!b. as a result of the continued, 
closure of the Suez Canal; ahd 

(c) if so, the total loss suffered as a 
result of the Suez closure? 

THE:MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SH1U ANNASAHIB SHlNDE): (a) 
The ProgramIJle for the year 1967-68 
envisaged import of 0.90 million ton-
nes of nitrogen; 0.30 million tonnes 
of P205 and 0.30 million tonnes of 
K20. 

(b) The cntraots for the import of 
fertilizers are generally made on 
F.O.B. terms. The freight element has 
not, therefore affected the competitive 
eharacter of the purchases effected. 

(c) Does not arise. 

SECOND SUGAR WAGE BOARD'S 
R1!:POR'l 

443. SHRI DEIVEEKAN: 
SHRI T. D. RAMABADRAN: 

W"1l1 the Minister of LABOUR AND 

REHABILITATION be pleased .... 
state: 

(a) whether the second W ... 
Board for sugar mills has submittl!ll 
~ final report; 

(b) if so, the broad recolIllDeDda-
tions thereof; and 

(c) if not, the reasons for the delQ'P 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI l'IATHI): 
(a) and (b). The Board has IMIt" 
yet submitted its final report. It 
has, however, recently made interia 
recommendations concerning ate cL 
retirement, annual increments...r 
the computation of dearJJelS 
allowance. Copies of these have bee. 
placed on the Table of the Sabh&. 

(c) The Board has to deat with tile-
COIIIIPlex question of wages in respd 
of an industry having establishInelllbl' 

~ spread over severa! States. H 
is seized of the problem and is tryiDC: 
to camplete its work as earl,. _. 
possible. 
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